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Present: Hon’ble Member (J) Shri Vijai Pratap Singh
Hon’ble Member (J) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 24t October 2017, 10.30 A.M
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Ld. IRP has filed progress report dated 24/10/2017 along with the
minutes of CoC meeting dated 17/10/2017 which shows that resolution
was passed with 94.8% vote to appoint the existing IRP as Resolution

Professional (RP) u/s. 22(3)(a) of the Insolvency & Bankruptcy Code, 2016.

Keeping in view of the CoC resolution Shri Arun Kumar Gupta is

hereby appointed as Resolution Professional.

List on 05/12/2017.
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